Central Administrative Tribunal
Jaipur Bench, JAIPUR

ORDERS OF THE BENCH
4th September, 2009
OA. 386/2009

Present: Shri Dharmendra Jain, counsel for applicant

Heard counsel for the applicant,

For the reasons to be dic’ro’red separately the OA shall dispose

of. . L
. Wik
(B.L.Kheftri) (M.L.Chauhan)

Member (Administratfive) Member (Judicial)
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Central Administrative Tribunal
Jaipur Bench, JAIPUR

OA 386/2009
MA 28072009

This the - 4t day of September, 2009 -

* Hon’ble Shri M.L. Chauhan, Member (Judicial) |

Hon’ble Shri B.L. Khatri, Member (Administrative)

1.

Jagdish Narain Sharma S/o Sh. Nanu Ram Shara
Aged about 55 years R/o Village Laban, Dift. Jaipur

‘Working as Assistant At Doordarshan Kendra , Jaipur,

Jhclonc Doongairi, Jaipur,

Mail Ram S/ Sh. Hanuman Prasad ‘S.qir‘]
Aged dbout 57 years , R/O V& P Kala Distt.Jaipur |

-Working as Assitant at All India Radio,Sawai Madhopur

- - ...Applicant

(By Advocate: Shri Dharnebdra Join )

- VERSUS—

,Unlon of India through its Secre’rory Information &

Broadcasting, A-Block, Shastri Bhawan, New Delhi.

Director General :
Doordarshan, Dlrec’rorc’re of Doordorshon N\omdl House
New Delhi. B '
Directorate General . -

All India Radio, Akashvani Bhawan

Porlicmen’r Street New Delhi

Dy. Dlrec’ror General (WR-1& 1I)

All India Raido,

Broadcasting House, Backbay Reclomoﬁon,
Mumbadi, '

Station Engineer
Prasar Bharti,

- Broadcasting Coporohon of Indlc
- "All India Radio, Akasvani Bhawan,.
- M.l. Road, Jaipur,

‘Director, Doordarshan Kendra Jaipur
-Jhalana Doongari, Jaipur,

Station Engineer
All India Radio, Sawai Madahopur,

¥, ‘ N . ) ‘..;..Responden‘rs



" 'ORD ER (ORAL)

Leamed counsel ”fv.or opbﬁcon’r submits ;rhoT he wants to
WiThdrdw ’rhfs OA.
2. In view of what has been é’rdtéd above, the. applicant s
permitted fo withdraw fhis OA. ”
,Inv viéw of orderﬁ poésed in above ‘OA, no order is required TQ

| be passed in the MA which shall sfand dispose of occqrdingly.

(B-L-%\ I | (M.L.Chauhan)

Member (Administrative) - Member (Judicial) .
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